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(b) if so, what are the details of the
ssteps Covernment propose to take to improve
ihe condition of Block 31 32 ;>nd 33 of
Vishwas Nagar, Delhi-32 in the near
future?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND WORKS AND HOUSING
(SHRI BHISHMA NARAIN SINGH): (a)
and (b) The informaion is being collected
and will be laid on The Table of the Sabha.

Unauthorised construction  in  Andha
Mughal, Delhi

1758. SHRI M. MOSES: Will the
Minister of WORKS AND HOUSING b;
pleased to state:

(a) whether it isa fact that some case; of dem

(b) jf'so, what are the details thereof; and

(c) what action Government propose to
take in ihe matter and by when?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND WORKS AND HOUSING
(SHRI BHISHMA NARAIN SINGH): (a)
and (b) Th? MCD has reported that some
cases of demolition of unauthorised
conductions in L-Block Andha Mughal,
Delhi are pending as per details given
beiow:—

(1) Unauthorised construction of
Bathroom ary Latrine Block was booked
in respect of properly No. L-45, Andha
Mughal.

(i) Unauthorised construction of
Kitchen, Latrine Block and Bathroom was
booked in res;--et of property No. L-5I,
Andha Mughal

(iii) Unauthorised construction of
Chajja was booked in respect of property
No. L-51, Andha Mughal.

(¢) The M.C.D. hag reported that the
owner of property number L-51, Andha
Mughal, has brought a gtay order from, the
Court ary no demolition action can be
taken till the stay order is in opera-

lion. As regards L-45, the MCD has stated
that unauthorised Bathroom ,nd Latrine block
iue inside the resident il property. The
information re. the action proposed to b, taken
in respect of this is being ascertained and will
be placed t.;i th, table of the Sabha.
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